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T & qAYT ITH F1E TI9 A A
w2 aa gfe #f #1 o7 T@ AR
srgez frar omaT & i g7 & ¥ g Y
I @7 &1 sgaeqr  wrenfaee
FUg A1q |

(i) Demand for an early approval by
Central Government to multipur-
‘pose Beesalpur Dam Scheme in

Toak Distt. (Rajasthan)

st AT wrw qvaw (F) A faEr
AT FT aga afaw freer gar & g1
za% fawgaq &1 uF Frem Wynifas fegfy
ot &1 3% 95 § aqra adt ag @ g .
50 e 973 &7 § agar g1 foeg agi =
s gig anfz 7 17 F F10r Ygww aqr
faarg & qrt &1 wrd @%z &1 USAEAA
qIFTL A drgwg aty Y qF agIgvily
FISTAT AT T F75 GIHIT F T8 F 1
THH U A 39 2w fa¥ #) doore oF
faarg 5t sfaar gz gt sfag, =amaw,
a@rTTE, AA97, FHI aifz 7 A Igere
aueqr gTERT | 1 W FT 3vA &T ST
HATATT FIATTZ 1T § 98 WY aga I qrA1
¥ aeAYarE g1 & g% 21 ST a9 fade
g1 A awd griY ) ag AT Fad g2
F fgg § a8 av usfea & &1 &
FTd ST afe F7F W W ASar
1 wyer § sNFfa gITA FI )

(iv) Implementation of principle of parity
between prices of raw cotton and
finished goods

SHRI UTTAM RATHOD (Hingoli) : Sir,
the Agriculture Minister on 18-11-1983 told
the House while replying to a Calling Atten-
tion regarding raw cotton prices that the
principle of parity for fixation of raw cotton
prices vis-a-vis finished product has been
accepted by the Government, Cotton is the
only cash crop in many States in our
country. There is a discontent among the

cotton growers regarding the fixation of raw |

cotton prices by the APC and Governmesnt

of India. It js, therefore, requested that the
principle of parity should be reflgeted whilg
fixing the prices of raw cotton at least from
the next season i.e. 1984, o

(v) ‘Son-Et-Lumiere’ at Konark Temple
for promotion of Tourism

SHRI BRAJAMOHAN MOHANTY
(Puri) : Sir, at present, the Konark Temple
is lighted from four corners. State Goyern-
ment have proposed to the Archaeological
Survey of India for according permissjpn te
have Son-Et-Lumiere at Konark. Permis:
sion is being refused primarily on the
ground that it was a temple. In a clarificas
tion to the Archaeological Survey of Indis,
State Government have maintained that
King Narasingh Dev had built this temple
not only for the Sun God, but alsoasa
memorial heralding his victory from North
to SBouth. Konark is not a living temple
any more. In fact, installation of sound
and light, will have a binding effect on the

_visitors to stay at Konark, which will in-

crease its acceptability. It may be relevant

~to mention that sound and light, has been

installed in Red Fort. Such a system has
also been allowed in certain other places in
the country. It would, therefore, be in the
larger interest of conservation of the temple,
in increasing its acceptability and in the
promotion of tourism, if formal permission
is accorded for installation of Son-Et-Lu-
miere.

It is time that a complete documentation
of sculptures in Konark temple is taken

up.

(vi) Upgradation of Khanpur Ahir Flag
Railway Station to a full-fledged
Railway Station

SHRI RAM SINGH YADAY (Alwar) ;
Sir, there is a Khanpur Ahir Railway Flag
Station between Rewari and Alwar railway
stations on Delhi-Ahmedabad Metre gaugs
railway line. At present, only Up and Down
Shuttle trains from Bandikin to Rewari and
Rewari to Bandikin have stoppages at that
station. Passengers from this Flag Station
can have a train in the morning and after
that, only one train in the evening and thas

. tao, after 6 PM. .



